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Announcement re Government Business 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS, DE-
PARTMENT OF PFRSONNEL AND AD-
MINISTRATIVE REFORMS AND DE-
PARTMENT OF PARLIAMENTARY 
AFFAIRS (SHRI OM MEHTA): With your 
permission, Sir, I rise to announce that 
Government Business in this House during 
the week commencing from 29th March, 
1976, will consist of  : 

(1) Consideration  and  return  of  the 
following Bills, as passed by Lok Sabha:— 

(a) The    Appropriation      (Railways) 
No. 2 Bill, 1976. 

(b) The     Appropriation     (Railways) 
No.  3 Bill,  1976. 

(2) General  Discussion  on   the    Tamil 
Nadu  Budget for   1976-77. 

(7) Consideration  and    return    of  the 
following Bills, as passed by Lok Sabha: — 

(a) The Iron Ore Mines and Manganese 
Ore Mines Labour Welfare Cess 
Bill,  1976. 

(b) The Beedi Workers Welfare Cess 
Bill,   1976. 

MR.      DEPUTY      CHAIRMAN : The 
House stands adjourned till 2.30 P.M. 

The House then adjourned for 
lunch at one of the clock. 

__  

The House reassembled after lunch at 
thirty-five minutes past two of the clock, Mr. 
Deputy Chairman in the Chair. 

Resolution regarding formuJafei of a 
scheme to ensure a remunerative price to 

growers of each agricultural commodity—. 
Contd. 

 

(3) Consideration  and    return of    the 
following Bills, as passed by Lok Sabha: — 

(a) The Tamil Nadu    Appropriation 
Bill,  1976. 

(b) The Tamil    Nadu   Appropriation 
(No.  2)   Bill,   1976. 

 

(4) General Discussion on the Gujarat 
Budget for 1976-77. 

(5) Consideration and return of the 
Gujarat Appropriation Bill, 1976, as passed 
by Lok Sabha. 

(6) Consideration and passing of the 
following Bills, as passed by Lok Sabha:— 
 

(a) The Comptroller and Auditor-
General's (Duties, Powers and 
Conditions of Service) Amendment 
Bill,  1976. 

(b) The Departmentalisation of Union 
Accounts (Transfer of Personnel)   
Bill,   1976. 
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SHRI N. G. GORAY: Sir, what we are 
doing today is, we are discussing the obvious 
because so far as the crucial role of agriculture 
in the Indian economy is concerned, it was 
never in any doubt. Everybody agrees that 
agriculture is the most crucial sector of our 
economy. Even so, I would like to 
congratulate my friend, Mr. Gulabrao Patil, 
for having brought this question before the 
House. And I would like to congratulate all 
the "speakers who have participated in the 
debate because this is one subject, Sir, which, 
as you must have seen, has cut across all party 
affiliations and loyalties. The surprise is all 
the more, therefore, that when all the parties 
are united and almost unanimous on this 
particular issue, why it is that almost every 
time we have to raise it in this House. 

Sir, as I said, this is obvious because out of 
our total national income, more than 42 per 
cent is contributed by agriculture. And the 
second contribution comes from 
manufacturing industries, electricity, fertilisers 
and construction. Their contribution is only 23 
per cent. While agriculture is contributing 42 
per cent, the next contribution is 23 per cent. It 
is a wide gap. So, by and large, our nation's 
economy depends on agriculture. If that is so, 
and if it is also true that all the parties are 
agreed that that is the sector which is most 
neglected, then why is it that the Government 
has been so far negligent about the various 
issues that face our agricultural sector? Sir, it 
is common knowledge that so far as industrial 
workers are concerned, they came late on the 
scene. It was only after the industrialisation of 
this country started that the so-called 
proletariat cane on the scene, round about 
1870 or 1880. But after only 90 years, due to 
the oisanisation, due to the 
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leadership, now ii can be said that they are not 
a neglected community. I know that there are 
many outstanding questions so far as Indian 
labour is concerned. But you cannot say now 
that it is an exploited section. You cannot say 
that it is an unorganised section. Yon cannot 
say that it is a sector which has been 
neglected. But in spite of the fact that the 
agriculturist has been with us for the last so 
many centuries, and most probably he is 
going to continue to be with us for the next 
few centuries, how is it that we have not been 
able to find a solution to one of the most 
crucial problems facing the agriculturists? 

Why is it that he is exposed to all the 
vagaries of the market, in spite of the fact that 
we have been an independent country for the 
last twenty-five years? The day before 
yesterday when I spoke on the budget, I tried 
to bring to the notice of the G'c\ernment the 
imbalance that exists between the urban areas 
and the rural areas. And, Sir, I was a little 
sorry when Subramaniamji made a pointed 
reference to my speech, but did not take 
adequate notice of what I had said. What I 
wanted to say was that our entire budget—not 
particularly this year's budget, but budget after 
budget—has been urban oriented. T am not 
saying that it is a rightist budget or leftist 
budget. It is an urban oriented budget, 
unmistakably. I want the budget— at least the 
budget of India—to be rural oriented. Sir, I 
was a Marxist at one time and am still a 
socialist. But socialism has not been able to 
solve this question. If my friend Shri Bhupesh 
Gupta had been there, he would have to admit 
that. Somehow Communist countries have 
failed to solve this problem of agriculture. It is 
not surprising that even today Soviet Russia 
has to import from America. That is not to say 
that everything in America is all right. If you 
say that there is something wrong with Russia, 
then immediately it will be said that you are in 
the American lobby. That is the whole 
trouble. When I went to Poland, the Polish 
Communist Party Chief said :  "We  are not 
going to 

have collectivisation because it does not suit 
us". He said: "China may have 
collectivisation; Russia may have collec-
tivisation. But in Poland we are not going to 
have it because it is not accepted by our 
peasants" after all agricultural produce is one 
of the important sectors of our economy. So, 
Sir, we in India should be the first to show to 
the world that in a developing economy the 
agricultural sector is getting its dues. That is 
my plea. I tried to convince or tried to 
persuade the Government to agree to this that 
our budget ought to have been rural oriented. 
And that is what brings us to this question of 
prices. After all, agricultural produce is a 
commodity like any other commodity. If in 
the industrial sector the prices of commodities 
begin to slide down, immediately there is a 
hue and cry. If the prices go. down, the 
industries immediately cut down the 
production. This is some thing which is not 
possible so far as agricultural sector is 
concerned because agriculturists have nothing 
else to fall back upon. He must produce and 
he goes on producing because unless he sells 
his goods in the market, he just cannot live. 
And that is the biggest difference between the 
industrial labour and agricultural labour. If the 
industrial labour is dissatisfied, they will go 
on strike. If the capital is suffering, it will go 
shy. Why? Because there is no investment. 
Today you find that the industrial sector is. 
sluggish. Why? Because nobody is there to 
invest. Why? Because the rates of interest are 
high. Immediately there is a; reaction. So far 
as agricultural sector is concerned, there is no 
reaction at all. If it produces more, the irony is 
this. I want Shri Shinde to consider this. As 
soon as there is a bumper crop, instead of 
gaining from it, the agriculturists start 
suffering. That is the irony. It is not only in 
cotton; but it is also in potato. Last year there 
was a bumper crop in potatoes and I was told 
that in U.P. they had to sell potato at Rs. 25 
per quintal. 

3 P.M. 
And, Sir, because they could not make both 

ends meet, some of the agriculturists allowed 
their potato to remain in the soil. 
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[Shri N. G. Goray.] and they never took it 
out. Yesterday, Mr. Shinde, I suppose, said 
that potato production this year is going to be 
of the order of six million tonnes. It is good 
and it is indeed very good. He also pleaded 
that it should be considered to be part of food. 
But the fact remains that as soon as there is 
more of potato, the prices come down and 
they come down so heavily that it is almost a 
collapse. Prices collapse. That is what is 
happening so far as wheat is concerned and 
that is what is happening so far as rice is 
concerned. Everybody here who comes from 
the rural areas and who has not taken any 
dogmatic stand, will agree that the prices of 
wheat and rice have slumped far below the 
support price. Now, is the Government in a 
position—I would like to ask Mr. Shinde a 
simple question—to say or to give a premise 
to the peasant that whatever produce he has, 
whether it is rice or wheat or barley, the 
Government will purchase every grain of it at 
the support price or at the price recommended 
by the Agricultural Prices Commission? I 
think that is not the position the Government 
is ready to take because the Government has 
said that so far as wheat is concerned, the 
procurement target is fixed at 5.5 million 
tonnes and beyond that, Sir, it is not able to 
go. It is because the Government has not per-
haps the required finance and the Government 
has not enough storage capacity. So, as soon 
as the bumper crop is there, the agriculturist 
has to face the slump and that is what is 
happening. Sir, I think he must have received 
a copy of the memorandum submitted by the 
Rajasthan Kisan Sangh and in one of the 
paragraphs they have said like this: 

"Without any alternative left to us, when 
we are being forced to sell our produce at 
Rs. 60 or Rs. 55 per quintal of paddy, and at 
Rs. 80 to Rs. 90 per quintal of wheat, 
causing a great loss to us, our hearts begin 
to weep to see that charcoal is sold at Rs. 75 
a quintal and oil-cake at Rs. 115 to Rs. 120 
a quintal." 

So, it is much better to burn down the trees 
and turn them into charcoal and sell it at Rs. 
75 per quintal than to produce wheat 

cr paddy and sell it at Rs. 50 or Rs. 70 a 
quintal. This is the crux of the problem. 
Therefore, if the prices of these commodities 
slump, what will happen? It will give a very 
big jolt to your economy in the sense that you 
will see that your own market is shrinking. 
After all, what is to day the irony of the 
situation? The irony of the situation is that you 
are producing more steel, but nobody is 
buying; you are producing more cement, but 
nobody is buying it; you are producing more 
textiles and there is nobody to buy; and you 
are producing more plastic goods and there is 
nobody to buy them. Now, this is the sort of 
contradiction that is there between what you 
are producing and what the consumer is 
capable of consuming. But, how do you solve 
it? Why does it take place? It takes place 
because there is no purchasing power. Unless 
you inject that purchasing power into the 
system by making it possible for the kisans 
and the landless labourers who constitute the 
majority of the population, you will find while 
you are producing more, there is no market at 
all. And, you are not going to export plastic 
goods; you are not going to export your 
cement; and you are not going to export much 
of your steel. So, what I am pleading for is 
that you must, from your own point of view, 
have your home market in your hands and if 
the home market shrinks, then, it will be a 
very difficult situation for the economy of the 
country as a whole. 

Now, Sir, apart from the economic effect of 
this collapse of prices, I would like to point 
out to you the social effect also. My friend 
there who just now spoke, Mr. Kalp Nath, 
stated that because of the increasing 
impoverishment of the villagers, thousands of 
people are racing to the cities, creating slums, 
creating pollution, creating problems of 
hygiene, etc. Now, what do you do to fix them 
up in the villages? If they find that the 
economy in the village is ruined, then what 
can they do ? They have to migrate to the 
cities and make the problem difficult. But it is 
not only that. I would like to warn all of you. 
You are talking of the twenty-point 
programme, ceiling on land and distribution of 
land.    But I may tell you of 
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my own experience. It is not enough to 
distribute the land. Yesterday, Mr. Pranab 
Mukherjee, the Minister of State in the 
Ministry of Finance, when he was asked how 
much loan has been provided by the 
nationalised banks, he gave the figure which 
came to this that four lakh people have been 
distributed about Rs. 16 crores, which comes 
to Rs. 400 per capita. Now, Rs. 400 is not 
enough to buy a single bullock. You see you 
cannot buy even a single bullock. Just now, 
one of my friends here stated that a pair of 
bullocks will cost Rs. 3000. So it is not 
enough to take away the land from a 'kulak' 
or a rich peasant and give it to landless 
peasants. You must provide him with 
sufficient wbere-withal to buy bullocks, to 
buy fertilisers, to have electricity, etc. etc.... ( 
Time bell rings). Otherwise, what is 
happening is that the land is coming back 
again to the rich peasants. 

What has happened in Maharashtra? You 
distribute the land to the landless, but because 
the man has not the means of cultivating the 
land there, it comes back to the "Marwari" or 
to the rich peasant... (Interruptions). And he 
alone is in a position to utilize it. So, on the 
one hand, you may be fulfilling the twenty-
point program-; me, on the other hand you 
will find that the whole thing is being re-
cycled, again coming to the rich peasant. 
Now, you do not want this. But this is what is 
happening, and the cities are getting richer, 
richer and richer, while the villages are 
getting poorer, poorer and poorer. Go to 
Bombay, go to Calcutta or come to Delhi. See 
the palatial buildings that are being built 
here—high rise; this is the new word used 
now. The peasant's house is collapsing and 
there is not enough money to re-build it.   
This is what is happening. 

I would, therefore, like to point out to you 
that it is not a question of peasant lobby 
against the industrial lobby. It is not a 
question of being right or left. It is a question 
of just boosting India's eco-1 

nomy. And unless this imbalance is cor 
rected and our whole economy is reorient 
ed in such a fashion that the agriculturist 
who constitutes about 80 per cent of your 
population, has the legs to stand oil, he 
will suffer—not only suffer economically 
but he will become a slave of the city- 
dweller ....... (Time   bell   rings).     In   spite 
of your abolition of" the bonded labour— 
after all, what is 'bonded labour'? It is only a 
phrase—he may not be a bonded labourer, but 
the man has to slave at three rupees per day or 
four rupees per day, even though you have 
stated that the wages will not be less than five 
rupees per day. But who is going to pay him 
rupees five? You look at the whole question 
in the total complex. I would beg of Mr. 
Shinde to take some steps. Why should there 
be such a difference between what an 
agriculturist wants and what the APC is 
recommending? There must be some via 
media. Why is it that the A.P.C. does not sit 
with Members of Parliament and tell them 
how it arrives at this figure and tell them how 
it is economical for the peasant to grow 
foodgrains even at this rate? We would like to 
know thi3. And this can be done. In spite of 
the fact that there is no peasant lobby, the 
peasant will have to be saved, because unless 
agriculture is safe, India's economy cannot 
survive. 
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Is there any protection to the farmers ? Will 
it be given any time? If it will be given, in 
what form will it be given? It maj be declared 
today, vve hope. 1 hope our desire should be 
fulfilled. 

SHRI HAMID ALI SCHAMNAD (Kerala): 
Mr. Deputy Chairman, Sir, as it has been said 
by everybody, agriculture forms the backbone 
of our country and agricultural economy is 
definitely the backbone of the nation. The 
strength of the agricultural economy is the 
strength of the national economy. As far as 
agricultural sector is concerned, even after 
independence, it has continued to be neglected 
and that has been said by everybody. If we go 
to a village, we will find the real slate of 
affairs that is going on in a village area. There 
are two types of cultivators. One is a 
cultivator who goes to the soil, is the real tiller 
of the soil. Another is the absentee cultivator. 
By absentee cultivator, I mean a cultivator 
who cultivates the land through hired 
labourers. For example, he may be a cultivator 
but he may be having a side business also. A 
lawyer, a doctor or any person who has got 
some other business, may also take to 
cultivation... 

SHRI N. G. GORAY: And Parliament 
Members. 

SHRI HAMID ALI SCHAMNAD: Of course, 
membership of Parliament 1 do not consider it 
as career. What I submit now is that some 
person may take to cultivation as a side 
business. But, a lawyer should stick to his own 
legal profession; a doctor should stick to his 
medical profession; a businessman should 
slick to his profession. What happens today is, 
if a man has got money, he can purchase (he 
land and through hired labourers, becomes a 
cultivator. He is in a better position also l»! -an 
go to a bank, get bans because credit facilities 
are there for him 
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From his business also, from the legal 
profession or from the medical profession, 
he earns and puts that money into the land. 
But what about the other cultivators ? I am 
speaking of the cultivator who gets up early 
morning at 5 A.M., goes to his paddy fields 
with his two bullocks, ploughs for the full 
day. 1 am speaking of that cultivator. He 
toils day and night in the paddy field. What 
is his position today ? What is his 
purchasing power ? As far as his purchasing 
power is concerned, it has been explained 
by Mr. Goray today as well as during the 
discussion on the Budget. I need not go into 
that matter. But what is the extent of credit 
facilities being provided to the farmers ? 
The hon. Finance Minister, Shri C. 
Subramaniam, himself admits that there is a 
big gap between the availability of funds 
and the actual requirements of the farmers. 
Therefore, is it not the duty of the 
Government and the Finance Ministry to 
find out the resources and help these poor 
farmers ? Let us take the statistics published 
in regard to the loans advanced to the 
farmers by the nationalised banks and other 
institutions. Who are the persons who have 
been benefited by such loans ? What about 
the poor cultivator who depends only on his 
two bullocks for ploughing the paddy field ? 
Does he get the requisite help from the 
nationalised banks or the co-operative 
societies of the regional rural banks ? I am 
not referring to the major cultivators. They 
are in a position to get credit facilities. But a 
large section of the farmers does not get the 
credit facilities. Of course, in my own State, 
Kerala, the agriculturists who pay the 
Agricultural Income-tax may get loans from 
banks and so on. But 90 per cent of the 
cultivators do not come under the category 
of assessees. What about their position ? 
Their position is miserable even today. 
They are not able to get even Rs. 500, not to 
speak of Rs. 3.000 or Rs. 4,000. (o purchase 
bullocks ami so on. They are noi able to get 
loans from the Syndicate Bank, the Canara 
Bank or any other bank. 1 have spoken to 
some of the  bank  managers.    They  say  
'We  will 

have to see his repaying capacity; he should 
be in a position to return the amount Jent to 
him'. They make sure about his repaying 
capacity and then only they advance him the 
loan. 

Then, about crop insurance. No decision 
has been taken in this regard. The farmer 
should be in a position to go to the village 
panchayat office and insure his crop. This 
would instil a feeling of security in the minds 
of the farmers. How can we depend only on 
nature ? Our crops are destroyed by pests, 
floods and so on. Much has been said about 
this scheme. But nothing has been done. I 
submit that this scheme should be formulated  
as  early  as possible. 

1  would  like  to  draw  the  attention  of 
the  hon.   Minister     to  another  important 
matter.   This is in regard lo the use of the 
underground   water   resources.     There     i; 
enough   quantity      of   underground   water 
But this has not been made use of.   Thii 
should be tapped and made use of.    It i not 
possible for the farmers to do it.   Bu what 
schemes have been worked out    b tap  the  
underground     water     resources Nothing 
has been done in this regard, saw a report that 
they are going to estal lish  a   Board  for  this  
purpose  in  Keral; Such Boards should be 
established througl out India.    There should 
be a machinei to enable the farmers to make 
use of tl underground water resources. 

Another thing is in regard to the fra 
mentation   of  lands   in      villages.     The 
should be a national economic holding f 
every  cultivator.    The     maximum  ceili 
has been fixed, 15—20 acres or whatever 
may be.    Similarly,     minimum     holdir 
should  be  fixed  for  all   the  crops.   Eve 
farmer should possess the prescribed mi mum   
holding  so  that he  would  be  a to produce 
the maximum.    But no eco> mic  holding  
has  been   fixed  in  any SU Every  farmer 
should possess at  least 1 acres   of   paddy  
field  for    maximum   r duction from his 
land.    That has not b worked  out and the 
experts have not 
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[Shri  Hamid Ali Schamnad.] 
anything about it. Therefore, what I submit 
is that on a national basis economic holdings 
should be fixed for each crop. This is 
absolutely necessary for maximising 
production by cultivators. 

Sir, with regard to fall of prices everybody 
was talking and I do not want to repeat. But 
that is a matter of fact which has to be 
considered. Today I have seen in the papers 
that the Karnataka Government is going to 
purchase all the agricultural production but 
whether it is possible and whether it will 
materialise I do not know. If that could be 
done then it will be a nice thing and I wish 
every State does it so that support prices, 
especially for food crops like paddy and 
wheat, could be given to the cultivator who 
produces them in order that he can clear his 
debts, look after his bullocks—which is 
more important—and is able to make both 
ends meet. This is absolutely necessary. 

Another thing is, as far as the rural sector 
is concerned, now you have given some   
importance  to  the  rural   people. 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASAHEB P. 
SHINDE):   Were we  not  giving  before ? 

SHRI     HAMID    ALI    SCHAMNAD: 
May be. But I am saying, by and large. A 
few people here are in high positions. But 
what I say is, the fanner's children should 
also come up in life. They should also 
become advocates of the Supreme Court, 
they should also become doctors, technicians 
and so on and should come up in every walk 
of life. The farmer should be able to make 
use of his children in the best interests of the 
nation as a whole. It should not be that a 
farmer's son should in turn become only a 
farmer again. Normally what happens is, 
when a farmer is dead, what he would have 
left behind him is only the debt that he had 
incurred and his son will have to struggle 
with it. Therefore, instead of such a thing 
happening,  a  standard  should  be  given to | 

I he farmer. What I suggest in this connection 
is that there should be some proper planning 
for one career for one person and 1 would 
like to know whether such a thing cannot be 
worked out. 

SHRI  ANNASAHEB    P.  SHINDE : If 
they all become doctors and engineers, then 
who will do farming ? 

SHRI  HAMID  ALI    SCHAMNAD : I 
would like to know whether it can be worked 
out. Sir, the Karnataka Government was 
thinking in those terms because a doctor's son 
can become a lawyer or a lawyer's son can 
become a doctor and so on. Why cannot a 
farmer's son take up the medical profession or 
the legal profession so that he is given the 
dignity of the profession ? Today a doctor is 
given better respect in the society than a culti-
vator. A cultivator who owns three, four or 
five acres of land should be given equal status 
in life just as in the case of other professions. 

With these words, Sir, I congratulate the 
hon. mover of the Resolution and thank you 
for having given me this opportunity of 
speaking. 
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[Hie Vice-chairman (Shrimati Purabi 
Mukhopadhyay in the Chair.] 

SHRI ANNASAHEB P. SHINDE : Madam, 
I am thankful to you for calling me to reply to 
this very interesting debate. At the outset, 1 
would like to thank Shri Gulabrao Patil for 
bringing this Resolution for debate in this 
House and great stalwarts from all sides have 
participated in thw debate. It has been a very 
interesting and educative debate for me. 
Though I have been listening to debates in the 
past for many many years, this debate was 
really very lively.   The reason is obvious.   
There 
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is a very sincere feeling in the minds of the 
hon. Members that agriculture and its interest 
should be safeguarded with vigilance and with 
all sincerity in this country. So, as far as 
emotions and feelings are concerned, 1 am 
entirely one with the sentiments expressed on 
the floor. 
Before 1 make my submissions, I would like 
to make one or two propositions or 
sUitements.    Madam,   the   Government   of 
India   attaches  great   importance   to   agri-
culture in our economy and we are well aware 
of even the experience elsewhere in the   
world.   For   instance,   Malaviyaji   referred   
to   the   experience   of   the   United States of 
America. Now, the United States of America 
has become an industrial powet and a lot of 
developments have taken place there.   But   
basically,   the  American  economy   
developed   because   agriculture  was 
supported  and  strengthened  and  the  inte-
rests of agriculture were safeguarded. Simi-
larly, if we look into the history of Japan , 
from the restoration of Meiji Dynasty 1860 I 
onwards, we will find that the then Govern- I 
ments  there—we  are  not  concerned  with 
the  political   aspects—gave   a  lot  of  em-
phasis  to  agriculture and  agriculture was 
allowed to develop.     A  lot of protective 
measures were taken and that is why Japan 
today has become one of the dominating 
industrial   and   economic    powers   in   the 
world.   We are well aware of that. Madam, 
the present policy-makers in India are also 
very   conscious   of  this   problem   because, 
as you are aware, the world food economy is   
deteriorating.   If   countries   like   India, 
China or Russia  who have  a very large chunk  
of  population  inhabiting  this  part of  the  
globe  have  food  difficulties,  then there will 
be difnctilties in the entire world. Day by day, 
world food stocks are going down.   If  we  do  
not  adequately  protect the interests of 
agriculture, if we continue to be deficit and if 
we are required to depend on imports, then 
some countries in the world may find 
themselves in a very difficult    situation.   The    
Government  of India will not allow such    a 
situation to develop.    Therefore,    we  are    
very clear about the role of agriculture in the 
Indian economy not only from the point of 
view of developmental economy, not only 
from 

the point of view of industrialisation of the 
country, not only from the point of view of 
providing employment to our millions of 
people  but  also  from  the point of view of 
immediately  safeguarding our national 
interests  and feeding  the millions of our 
people both in rural and urban/areas. So, on 
this, I don't think we have really any different 
approaches    or    different  views. And I 
would put it to the hon. Members for  their 
consideration.  This  is  the  point I wanted to 
tell you.   And I am not saying that the 
Government of India's policies are hundred per 
cent right and there may not be any scope for 
improvement or correction.   For  instance, 
Shri  Sultan  Singh  criticised  us  in  very 
strong    terms  and  I understand his feelings 
also. But the point i which I would just like to 
put is as to how the trends   of production   are 
emerging in i India, the way   the production 
has   started | coming up, the very fact why the 
situation arose with which the hon. Members 
are concerned. The reason is that massive 
surpluses have  started  emerging in our 
agricultural economy.  Madam,     would 
this situation have come about, if the 
Government    of India had not adopted 
appropriate   policies in support of agriculture 
?   We had many, many  good seasons in the 
past and also very good rainfall years.   But 
even then, the production never came to 114 
million tonnes  or   115  million  tonnes.   In 
1965-66 and 1966-67, we had 72 and 74 
million tonnes    of    production.   The 
production graph is going down only when 
there are very adverse climatic situations and 
some setbacks.   Even  then,  the  graph is 
much higher.     The  very  fact  that  it  is 
coming up is due to the reason that the 
Government  is trying  its  level  best to  see 
that appropriate agricultural policies arc 
formulated and agriculture is extended 
necessary support.   And I would submit that 
there can  be  scope  for  improvement.   That 
is why I said that this debate is very educative 
for  me  because  there  can  be  scope for 
improvement, there can be scope for providing 
correctives     here     and     there. ; But, as far 
as general policy is concerned, {I would 
submit that it is because of Govern-i ment of 
India's  vary right  understanding I of  the 
problems     of  agriculture,  despite 
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resources being very scarce in our country —
and we are poor country, we have limited 
resources and there are conflicting demands 
from various sectors—the Government of 
India is making very large funds available 
for the development of agriculture. For 
instance, there was some criticism from Shri 
Goray that this whole Budget is urban— 
oriented. Now, I do not want to go into the 
problems of the Budget because the Finance 
Minister would be in a position to meet his 
point. Suppose we look into the provision for 
power and for fertilizers, it is meant for 
providing necessary support to agriculture. 
Madam, I would like to submit that modern 
agriculture today is closely inter-linked with 
the modernisation of the economy and 
industrial development. Agriculture today is 
not the agriculture of old days. Modern 
agriculture requires all the infra-structural 
support, and the support of science, the 
support of technology, the support of modern 
transport system, and the support of modern 
storage system. And unless physics is deve-
loped, we cannot go into the soil physics, 
unless the chemical industry is developed, 
we cannot organise large-scale chemical and 
fertilizer industries. And this is so much 
inter-linked. And, for instance, Shri Sultan 
Singh strongly referred to tractors. I 
appreciate his sentiments because the draft 
power problem in this country is very, 
serious and very, very difficult. Therefore, 
we have to see that proper means of 
cultivation are provided. And our experience 
is that where the labour is likely to be 
displaced we will have to be a little judicious 
and cautious. But our experience is that 
tractors do not replace the labour. Actually 
they help productivity. Some of these matters 
will have to be given considerable thought. I 
am not trying to pick up a quarrel in regard 
to these matters. But there should not be any 
fear or apprehension in the minds of the hon. 
Members as if the Government of India is 
completely letting down the agricultural 
sector, as if these aspects are not given due 
attention. For instance, I would like to sub-
mit that the whole Budget generally veered   
round   to   the   one   focal   point   of   re- 

munerative prices to the farmers. I would like 
to come to this point a little later. How have 
we been supporting agriculture ? For instance, 
within the last six or seven months, the 
Government of India revised the fertilizer 
prices three times. Now, I am not saying that 
there is no need to further reduce the prices oi 
that there is no need to again go into the 
matter. The point is that many things were 
beyond the control of the Government of India. 
All the hon. Members are so knowledgeable 
and they know how the energy crisis developed 
in the world. Naphtha is the basic raw material 
for urea and you know how the prices of Na-
phtha skyrocketed in the world. This fertiliser 
or urea, we were purchasing in the in-
ternational market because still we arc not able 
to produce enough to meet the requirements 
from the domestic production. Naturally, we 
were importing to the tune of 40 per cent or so. 
My Ministry with the help of the Supply 
Ministry was purchasing urea in the 
International market at the rate of I Rs. 500 or 
Rs. 600 per tonne. The price I of this urea at 
one stage went up to Rs. 3,700 a tonne. Some 
of our purchases were made at about Rs. 3,000, 
or Rs. 3,200, or Rs. 2,700, or Rs. 2,800 per 
tonne. This urea, which we were purchasing in 
the international market at this price, we were 
selling in the Indian market at Rs. 2,000 per 
tonne. If you will look into the Budget figures 
of the Government of India, you will see how 
much support had to be provided for this 
purpose. The Government of India incurred a 
loss of Rs. 280 crores only for providing 
fertiliser to farmers In one of these years. I am 
not happy that Rs. 2,000 was a good price and 
all that : I am not justifying that but because of 
these factors beyond the control of the Govern-
ment and the world wide energy crisis this 
situation developed. But, now, fortunately for 
world agriculture, the fertiliser prices in the 
international market are coining down. But we 
have still in our stock large quantities which 
were purchased at a time when prices were 
very high. The Government of India revised 
the prioes downward three times during the 
last si-: 
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to eight months. The prices have been revised 
and there has been such a substantial 
reduction in the case of PTO 5, particularly 
diammonium phosphate. In this case there 
has been a reduction of about Rs. 800 to Rs. 
900 per tonne. In the case of urea it has not 
been very substantial but even there it has 
come down from Rs. 2,200 to Rs. 1,750. In 
the case of muriate of potash it has come 
down from Rs. 1,220 to Rs. 900 per tonne. 
The j Government of India is very well aware 
of | the problem and that is why the approach 
of the Government of India is to reduce the 
import prices. I think the hon. Members will 
realise that taking into consideration the 
present situation in the country, j the 
economic situation in the country, ail of us 
are struggling to meet the situation and you 
all extended your help and generous support 
to the Government of India. The Government 
of India was facing the inflationary situation 
and inflationary trends in the economy. The 
economy was going out of hand and at one 
stage one thought as if it had become almost 
unmanageable and even the prices of 
agricultural commodities had gone up by 80 
to 85 per cent. This was not a desirable 
situation. Thesi were distortions in the 
economy. Nc>v i we want the fanners to get 
remunerative i prices, reasonable prices but I 
do not think that the hon. Members expect 
that the farmers should get prices which are 
out of proportion or out of tune with the eco-
nomic condition or stability of this country. I 
do not think this is what they have in mind. 
Therefore, what the Government of India, all 
the State Governments and I all of us were 
concerned about was how to check inflation. 
This is perhaps one of the greatest successes 
in the world which we have achieved. Even 
many powerful Governments in the world 
have not succeeded in checking inflation. It is 
the Government of India, under the 
leadership of Shrimati Gandhi, which has 
succeeded in controlling inflation and 
restoring stability of prices. So, in the present 
se* of circumstances, I do not think that 
anybody has in mind that the prices should be 
increased.   But the efforts of all of us should 

be to see how to reduce the cost of 
production. Indian farmers' interest can be 
protected only by one approach and that is 
by reducing the cost of production and by 
maintaining price stability. I have moved 
into a very large number of rural areas in the 
country. I have met a very large number of 
knowledgeable farmers. They mentioned to 
me a number of their grievances. They 
always say: Reduce the cost of inputs and we 
have no grievances against the Government 
of India's procurement prices, etc. So, our 
whole effort should be to see how we can 
reduce the prices and the Government of 
India's effort is to see how the prices of 
inputs can be reduced. 

I have made a note of the suggestion 
made by Shri Sultan Singh about agricul-
tural machinery. We can again consider it 
along with the Finance Ministry. Naturally 
we will have to approach the Government of 
India. The Government of India has to take a 
decision. Even others have to be convinced 
about our approach. These are matters which 
are not escaping our attention as such. 

The other important point was raised 
about protection to farmers. I would like to 
submit that the farmers' interest will be best 
protected, if the productivity is raised and 
the farmers suffer if the productivity is very 
low. For instance, in Punjab, even in 
Haryana—such able Members are here and 
they know so much about agriculture— the 
farmers have succeeded in raising the 
productivity. As soon as productivity goes 
up, they are in a position to invest it again 
into agriculture and thus it gives further 
impetus to agriculture. Now, why is the 
same process not being carried out jn the 
other States ? Of course, some very good 
developments have been reported from West 
Bengal, but, Madam, I am referring here to 
the north-east region, Eastern U.P., Bihar. 
Assam. Orissa. In Bengal, fortunately, 
during the last two or three years, 
encouraging developments are taking place. 
Even then, much more needs to be done and 
productivity in this region needs to tx> 
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pushed up much higher so that if tbe pro-
ductivity is raised, a proper price policy is 
adopted by the Government. I am quite sure 
that the forces of production will get released. 
Then see, Madam, how the Government of 
India is spending lavishly on irrigation 
projects. Everywhere, irrigation projects are 
on and the whole effort is to harness the water 
resources. Our country has got tremendous 
resources which need to be utilised so that 
production goes up and on all these, 
Government's investment policy is based. I do 
not think there is any misunderstanding on the 
Government of India's approach in regard to 
agriculture. 

SHRI N. G. GORAY: You talked of huge 
amounts being spent on irrigation but is it not 
a fact that the gestation period of these 
schemes is very long ? 

SHRI ANNASAHEB P. SHINDE: That is 
really one of the problems, I agree. The 
Government of India is very clear on this. 
What the State Governments do is—because 
our States are fairly large in size like almost a 
country in Europe and they have their regional 
problems—they start a number of projects at a 
time. The Government of India has been 
drawing their attention to this and saying that 
please, try to take up as few projects as 
possible so that they are expedited as soon as 
possible, so that the gestation period will be 
less. But the State Governments also have 
their problems, some regional problems and 
many other local problems and I do not think 
Gorayji is himself unaware of these problems. 

SHRI RANBIR SINGH: What about the 
rate of interest ? You get it at two per cent 
from the World Bank and advance the money 
to the State Governments at 7 or 8 per cent. 

SHRI ANNASAHEB P. SHINDE: You 
want me !to reply to every problem, 
Finance Ministry's problems and other 
problems.
 
! 

SHRI GULABRAO PATIL (Maharasn-tra): 
In western countries, you might be knowing, 
the period of recovery is thirty years, while 
here we want to recover within ten years and, 
therefore, the farmers have to suffer. 

SHRI ANNASAHEB P. SHINDE: The 
Members are so knowledgeable. \ will try to 
answer some of the important points. Even on 
this, I have something to say because in this 
matter, the Government's pjiicy has been 
formulated in order to control the inflation. I 
think as soon as an element of stability is 
introduced in our economy, these points can 
be considered and some of the suggestions 
given here can be considered and, perhaps, 
even favourable decisions can be taken. But, 
in the present circumstances, I think, the 
uppermost and the most important point is the 
national interest, to control inflation and to 
see that money expansion is minimised to the 
extent possible. 

SHRI RANBIR SINGH: It is better to have 
more production in the country rather than to 
have a higher interest rate. 

SHRI ANNASAHEB P. SHINDE : Thea 
some hon. Members said that the present 
prices of procurement are very low. In fact, 
one of the hon. Members, I think it was Mr. 
Deorao Patil, made the statement that the 
Government of India, « such, mixed up 
procurement price and the minimum price. 
First of all, I would like to say that my 
Ministry used to get two types of reports: one 
support prices and the other procurement 
prices report and there was quite a wide gap 
between tbe support price and the minimum 
price. But we thought that market prices 
ruling everywhere were much higher th«n the 
support priee. That was one reason. Secondly, 
we thought that we must give some adequate 
incentive to the farmers and, therefore, the 
purchases should not be made as far as 
possible at support price or the procurement 
price. We ourselves, m the Ministry, took the 
initiative. At that time, Mr.   Jagjivan  Ram,   
my  senior colleague, 
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was in charge of the Ministry before Mr. 
Fakhruddin Ali Ahmed was elevated to the 
Presidency. At that time, the decision was 
taken that we should have only procurement 
price reports from the Agricultural Prices 
Commission. The Government have not tried 
to mix up the support price and the 
procurement pri;e. Of course, one may have 
different views. Take, for instance, the 
statistics in regard to paddy. In 1967-68, the 
procurement price of paddy was—I am 
referring to the standard quality, the standard 
variety—Rs. 45 ; in 1968-69—Rs. 45; 1969-
70—Rs. 45; 1970-71—Rs. 46; 1971-72—Rs. 
47; 1972-73—Rs. 49; 1973-74—Rs. 70 and 
1974-75—Rs. 74 for coarse variety. Progressi-
vely, the procurement price has gone up from 
Rs. 45 to Rs. 74 per quintal. What about the 
position in regard to wheat ? Perhaps, public 
memory is very short. My valued colleague, 
Shri Ranbir Singh, may not remember it 
because it is convenient for him to forget 
many of these facts. What was the price of 
wheat in 1966-67 ? II was Rs. 54. 

SHRI RANBIR SINGH : What about the 
prices of agricultural inputs and o'her in-
dustrial products? What about the cost of 
fertiliser ? 

SHRI ANNASAHEB P. SHINDE: The 
price of wheat gradually increased: Rs. 54, 65, 
76 and so on. Even in 1972-73, the 
procurement price of wheat was Rs. 76 only. 
Even in 1973-74, the price was the same. 
Then, in 1974-75, we increased it to Rs. 105. 
There was one year in between when the 
support price was Rs. 80-85. Then, it jumped 
to Rs. 105. In this regard, we should also take 
into account the purchasing power of the 
people. Most of the people have low 
purchasing power. They spend almost 70—80 
per cent of their family income on food. We 
have to be very careful when taking the 
decision. But even then, in order to protect the 
interests of the farmers, these decisions have 
been taken. I do not want to take the time of 
the House by quoting mo'e figures. As  far  as  
wheat  is  concerned, I  would 

like to make one submission. The pro-
curement prices are announced by the 
Government of India. All foodgrains covered 
by procurement price cover 90 per cent of the 
foodgrains produced in this country like 
wheat, paddy, maize, bajra, jowar and even 
ragi. We have announced only yesterday that 
this time, we are even prepared to enter the 
market of gram and barley. As far as 
foodgrains are concerned, a wide network has 
(Seen established in order to protect the 
interests of the farmers and to see that the 
middlemen are not allowed to exploit the 
farmers. It is for this reason that we banned 
the inter-State movement of foodgrains, 
particularly in the case of wheat. There is a 
complete ban in regard to wheat. We do not 
allow private parties ind we do not allow 
middlemen to take advantage of the situation 
and exploit the farmers. As far as wheat is 
concerned, we have stopped that. 

AN HON.  MEMBER: What about the 
export of barley? 

SHRI ANNASAHEB P. SHINDE:    In 
regard to exports, our general approach is this. 
First of all, food is a very favourable item. 1 
would like to submit for the consideration of 
the hon. Members—I have said this on earlier 
occasions also—  that foodgrain reserves in 
this country are more important than even the 
gold reserves. Therefore, whatever is available, 
we should mop up and store. Our first effort is 
to store the foodgrains. All the years are not 
going to be the same. Ws would like to ensure 
that our agricultural economy is strengthened 
so that the need for imports is eliminated. The 
position should be good not only in one year, 
but for many years to come. If we find that 
even after taking care of a year or two there is 
surplus, we can make calculations right now 
and arrive at certain conclusions. For instance, 
we exported potatos. We also exported cotton 
this year. The thrust is there already in that 
direction. This is a very healthy sign for our 
economy. It is a good sign that there is surplus 
in some of the | important commodities of our 
agricultural 
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future, this sector should form a very 
important instalment for earning foreign 
exchange. The surplus which is being 
generated would strengthen our economy. We 
would like to see that more and more 
surpluses are generated and we are in a 
position to export like United States and other 
countries. This would help us to earn foreign 
exchange and would also enable the farmers 
to market their produce at a reasonable price. 

Many hon. friends have raised the question 
of parity between the prices of agricultural 
commodities and manufactured commodities. 
I know this is a highly controversial subject. 
Some hon. Members might even have 
different views on this. This is a very 
complex. 

SHRI RANBIR SINGH: What is the 
storage capacity of the country and what 
quantity of foodgrains is likely to be 
purchased this year by the Government? 

SHRI ANNASAHEB P. SHINDE: Atter 
this statement I am going to say about it and I 
will complete my speech after that. 

As far as the index for manufactured 
goods is concerned, if we take 1961-62 
as the base of 100—the same base for 
agricultural        commodities today—of 
course, up to December it is very clearly 
worked out from April to December, 1975 the 
index for manufactured goods is 247.6 while 
the index for agricultural commodities is 
324.6. But I concede the point that this does 
not reflect the condition today because in the 
last three months there has been a 
considerable fall in the case of agricultural- 
commodities. But, even then, according to 
whatever tentative figures I have worked 
out—this is subject to correction—I would 
like to mention that the edge is slightly in 
favour of agricultural commodities. If we take 
the base of 1962, while the index of manufac-
tured goods is at 253.5, the index of agri-
cultural   commodities—as   roughly   worked 

out, subject to correction—is 275.1. So, there 
is still an edge in favour of agricultural 
commodities and the terms of trade are not 
entirely against agriculture. 

Then, a very valid point was raised by 
Ranbir Singhji just now: he was interested in 
knowing what our storage capacity is and 
whether we are going to purchase all that 
would be offered by the farmers. Mr. Bhupesh 
Gupta, Nanasaheb Goray and a few other 
friends also raised this point. I would like to 
give, broadly, an assurance to the hon. 
Members that Government of India's efforts 
would be, whatever fair average quality grain 
is offered by the farmers in the country, 
whatever be our difficulty, no financial 
difficulty, no storage difficulty will be allowed 
to come in the way and we propose to step up 
our purchases. In fact, we have issued a com-
munication to the State Governments that they 
should keep their machinery ready to step in 
immediately wherever the farmers are 
prepared to offer at the procurement price. We 
have also told the State Governments that if 
they are unable to cope up with the situation 
they may please inform us. We have now built 
up such a powerful organisation, the Food 
Corporation, and we are now in a position to 
entei any corner of the country and ensure that 
the surpluses which are brought by the farmers 
are purchased by the procurement agencies. 
There will be no financial difficulties. In fact, 
we have a general assurance from the Finance 
Ministry that all the finances required for 
procurement would be provided for. And 
storage problem will not be allowed to come 
in the way. 

SHRI KALP NATH : In Eastern UP. they 
are not purchasing, Sir. 

SHRI  ANNASAHEB P.  SHINDE:     1 
would only say that if hon. Members bring to 
our notice any difficulty in any particular 
area—in fact, this is a period when I would 
seek the co-operation of hon. Members—so   
that   we   are   in   a   position   to 
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know if there is any problem anywhere, 
we shall not hesitate to take necessary steps. 
As far as storage is concerned______  

SHRI GULABRAO PATIL: We should 
like to have an assurance from him. 

SHRI KALP NATH: It is only Rs. 80 per 
quintal in the eastern part of U.P. 

SHRI   ANNASAHEB   P.   SHINDE:   I 
can tell hon. Members that anywhere if the 
fair average quality wheat is offered at Rs.   
105, we shall purchase everything 
that  is  offered.......... (Interruptions).............I 
said there won't be any lack of financial 
support. Storage difficulty will not be allowed 
to come in the way. Today we are in a 
position when our whole machinery is geared 
to meet the situation. 

SHRI HARSH DEO MALAVIYA : It 
should reach all parts of the country. 

SHRI ANNASAHEB P. SHINDE: 1 feel 
completely confident because we have very 
closely reviewed the situation. 

Then, the hon. Member, Shri Swami-
nathan of the ADMK has made a statement 
that there is a disparity as far as the price 
policy regarding wheat and rice is concerned. 
I do not agree with his statement. If he sits 
with me, I shall be in a position to convince 
him how the policy approach in regard to 
wheat and paddy is the same. 

Then, a statement was made that potato 
exports may help only the traders, but I beg to 
differ from that statement. In fact, my 
Ministry has struggled so much; of course, it 
is an entirely new field and potato is a highly 
perishable commodity. We have asked the 
Food Corporation to purchase and that is why 
they have purchased and they are in the 
market. My information is that this year the 
distress which was there last year is not there 
and now, as we are getting more experience, 
next year we propose to enter the potato mar-
ket in a very large way, based, of course, on 
onr experience. 

' So our general approach, would be to go on 
supporting, and extending the market in 
support of agricultural commodities, because 
I entirely agree with the hon. Members that 
agriculture is the backbone of our economy. 
If agriculture prospers, the country will 
become much stronger. And it has to be 
prosperous. This is broadly our approach. I 
entirely agree with the the sentiments 
expressed by the hon. Membcs. . . . 
[Interruptions). 

1 wish Mr. Gulabrao Patil to be good 
enough to withdraw his Resolution. 

SHRI GULABRAO PATIL : Let    him 
give an assurance  .   .   . 

SHRI ANNASAHEB P. SHINDE : I have 
already said that we are all prepared to 
purchase. Please withdraw your Resolution. 

SHRI  HAMID     ALI     SCHAMNAD  : 
You have not said anything about    crop 
insurance. 

SHRI    ANNASAHEB    P.    SHINDE : 
We have pilot projects for insurance now | 
already operating. 

SHRI GULABRAO PATIL: Madam, Vice-
Chairman, I am extremely grateful to ; the hon. 
Members who participated in the j discussion 
on this Resolution. I am ex-| tremely grateful 
to them also for their j whole-hearted support 
to this important Resolution. 

I think all the hon. Members, irrespective of 
their parties, who participated in this 
discussion, were unanimous in supporting this 
Resolution. They were voicing the feelings of 
millions and millions of farmers of this 
country. I quite appreciate what Mr. 
Annasaheb Shinde has stated here, though I 
personally find that he always gives stereo-
type replies on the floor of the House. At the 
same time, I do understand that it is not 
possible foi the Government to come forward 
and dc everything possible. But the feel ng haj 
been so vociferously voiced hert parti cularly 
that prices of agricultu >al product: are falling 
so steeply .   .   . 
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SHRI RANBIR SINGH : Crashing. 

SHRI GULABRAO PATIL : They are 
crashing, and agriculturists are being crushed 
under these falling prices. We wanted that the 
Government should come forward and help 
the agriculturists. From that point of view, 
even Mr. Kalp Nath and Mr. Annasaheb 
Shinde or others who participated in this 
debate, particularly Mr. Ranbir Singh, Mr. 
Sultan Singh and Mr. Harsh Deo Malaviya,—
all these persons were emphatic on one point 
that the Government should come forward to 
help the agriculturists. We do say that the 
Government is trying its best to reduce certain 
prices of fertilisers here and there. But what is 
the percentage? Madam, even after reduction 
of the prices of fertilisers, it is beyond the 
reach of the farmers to have these fertilisers 
and inputs even for more production. 

As far as the availability of credit is 
concerned, Madam, much emphasis has been 
laid by almost all the Members that marginal 
farmers, small farmers, farmers having five 
acres and less, they are not in a position to get 
any credit from any institution. It is very sorry 
state of affairs when industrialists in this 
country can get finance at the rate of one per 
cent, amounting to crores and crores of 
rupees. Shri Annasaheb Shinde al?o said that 
farmers are the backbone of this country and 
that the entire economy rests on agricultural 
production. Every one has lip sympathy foi 
the agricultural community. So much is 
expected to be done for them. 

I would also like to urge upon the 
Government that as far as Budgets are 
concerned, if they are always going to be 
urban-oriented and city-oriented, you will be 
creating such imbalances that the farmers of 
India will not tolerate these things for long.. 
.(Interruptions) Shri Annasaheb Shinde 
should take up these matters, particularly the 
prices of fertilisers, inputs, insecticides, and 
so on. What is ihe price of seed in 
Maharashtra itself? It was being sold at Rs. 
300 a quintal. 

Adulteration was also there. I am myself a 
farmer cultivating some three or four acres of 
land and I know the difficulties that I am 
facing. Even though I am quite well known, I 
have got so many contacts, I cannot get 
whatever is required as far as production is 
concerned. What about the poor farmers? 
Therefore, I would urge upon Annasaheb 
Shindeji to see that if Government wants 
more production, they have to come forward 
to see that the morale of the farmer is kept 
intact, rather it is boosted up. Otherwise you 
cannot take them for granted because 
Annasaheb also thinks that we cannot go on 
strike. I will only give you one instance which 
took place in the 1942 movement. In a place 
in Walva taluk, Sangla district, under the 
leadership of Nana Patil, ex-M.P., when the 
underground workers' movement was there, 
all the milk supply was stopped to the city 
only because there were some informants who 
were givng information to the police. When it 
was stopped for two or three day*, not a litre, 
not even a tea-spoon-ful of milk was 
available. 

AN HON'BLE MEMBER : What hap-
pened in Bardoli and Champaran ? 

SHRI GULABRAO PATIL : I am coming 
to that. If Annasaheb Shinde and the 
Agriculture Ministry feel that a farmer will 
not run away from farms, I may tell him that 
the commonsense of the farmer has not gone. 

AN HON'BLE MEMBER : He is not 
listening to it. 

SHRI GULABRAO PATIL : He    is a 
person having commonsense. The urban 
people may be happy that the foodgrains 
prices and prices of other agricultural 
commodities are coming down and, therefore, 
they can get these things at cheaper (rates and 
they can enjoy TVs and tefri-gerators. But at 
whose cost? Therefore, Mr. Annasaheb 
Shinde, I would like to ask you—Annasaheb  
is  not listening     to 
me ; I  would urge upon  him to see ...............  

(.Interruptions) 
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THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Mr. 
Gulabrao Patil, you have a right to get a reply.   
The Minister has already replied. 

SHRI GULABRAO PATIL : I would only 
request Mr. Shinde to see—Defence is quite 
safe in the hands of Bansi Lalji— that the 
farmer is safe and strong and let him have a 
better standard of living. Therefore, make 
plenty of inputs like fertilizers, seeds and other 
things available to him at a cheaper rate—ti 
actors, agricultural implements, even credit. As 
far as long-term credit is concerned, I have 
been to so many foreign countries. When I 
made an enquiry, I was told that as far as their 
country was concerned, they were advancing 
long-term loans for a period of 30—35 years 
even at one per cent interest. Here droughts, 
floods and so many calamities are there. But, 
in spite of that, you are attaching the properties 
of these farmers and putting them to sale. But 
in the case of those income-tax payers whose 
arrears have not been cleared, what steps have 
been taken ? You are picking out some utensils 
and all that of the farmer' and putting them to 
sale. He has to face so many things. Therefore, 
I would urge upon Shindeji that these things 
should be taken into considera ion. I know that 
he himself is an agriculturist. But, unfortu-
nately, as Shri Sultan Singh said, he is caught 
between such persons like members of the 
Agricultural Prices Commission who .do not 
know anything about agriculture. Persons 
knowing nothing about agriculture are 
deciding the fate of the farmers in this country. 
It is really a sorry state of affairs. Therefore, 
Anna-saheb, we will expect you, Babuji ana 
Shah Nawaz Khan to sit there. Why do you 
want some experts when you yourself are an 
expert ? I would urge upon you, as you have 
assured us, to take steps to see that whatever 
foodgrains and other articles are available, they 
come to the market and if the prices are falling, 
at least to see that the Food Corporation and all 
other instruments are energised, geared up in 
order to see that the prices 

do not come down so that at least the pro-
curement prices are paid to the farmer 
immediately—and everywhere. That is the 
plea that I am making to you. 

With these words, once again, I repeat 
edly thank all the Members who have 
participated in this debate, and I am quite 
sure that in future at least the farmers will 
not be made to suffer ns they are suffer 
ing today. Once again, I thank Anna- 
saheb and others. 1 withdraw my Resolu 
tion,
 
j 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY): I shall now 
put the amendments to vote. Amendment No. 
1 is by Shri Nathi Singh and amendment No. 
2 is by Shri Deorao Patil. None of them is 
here. Even then, it is put to vote.   The 
question is : 

1. "That at the end of the Resolution 
the following be added, namely :— 

'based on a reasonable return to the 
growers keeping in view the the cost of 
agricultural inputs and is further of 
opinion that the same principles should 
govern the fixation of prices of industrial 
products so that a proper balance is 
maintained in the prices of agricultural 
and industrial products'.*' 

The motion was negatived. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI       MUKHOPADHYAY)  :     The 
question is : 

2. "That in the last line of the Re 
solution, after the word 'growers' in 
sert the following words, namely :— 

'taking into consideration the cost of 
production'." 

The motion was negatived. 

SHRI GULABRAO PATIL : Madam, 1 
withdraw the Resolution. 
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THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : The 
question is: 

"That leave be granted to Shri Gulab-rao  
to withdraw his Resolution mov«d on the 
12th March, 1976." 
The motion was adopted. 
The Resolution was, by leave, withdrawn. 

 
THE   VICE-CHAIRMAN    (SHRIMATI 

PURABI MUKHOPADHYAY) : You can 

move    your Resolution but it will    fall 
through.   There is no time. 

, 

 
THE VICE-CHAIRMAN (SHRIMATI 

PURABI MUKHOPADHYAY) : The House 
stands adjourned till 11 A.M. on Monday, the 
29th March,  1976. 

The House then adjourned at 
fifty-seven minutes past four of the 
clock till eleven of the clock on 
Monday, the 29th March, 1976. 

  


